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also deprived the seasonal employ-
ment provided by the Ginning facto-
ries to the labourerg and hag also de-
prived the State Government of Sales
Tax and itg share in the Income-tax
ag most of the cotton wag transported
to the adjoining States by the Coiton
growers in the hope of getting better
price. It will not be out of place if 1
mention that the CCI at Adilabad and
Barhanpur was purchasing cotton at
market price prevailing there.

All these factors have created a
great discontent among the cotton
growers which if mot corrected, as
assured by the Minister in time, will

affect the area under cotton crop in
Maharashtra,

MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS—Contd.

MR. DEPUTY-SPEAKER: Now we
take up further consideration of the
following Motion of Thanks on the

President’s Address moved by Prof.
N. G. Raunga:

“That an Address be presented

to the President in the following
terms: —

‘That the Members of Lok Sabha
assembled in this Session are deeply
grateful to the President for the
Address which he has been pleased
to deliver to both Houses of Par-
liament assembled together on the
18th February, 1982.""

Shri Ram Singh Yadav.
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“T feel relieved. In the Govern- -

ment I was surrounded by many
corrupt persons.”
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MR. DEPUTY-SPEAKER. Shri E.

ITRT FEH * o Balanandan, CPIM party hasg been
&< m il alloted 42 minutes. You will be fol-

IR ﬁ*_?‘f"’ﬂ; i & Far fqer $¢ lowed by Shri Satyasadhan Chakra=-
FH FL | FH AYHT TN AR borty.
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Amafead g, S QRN Ufaied
g = faaw w fwRr a9

FE § I ST IX AAER FQ §,

SHRI E. BALANANDAN (Mukun-
dapuram): Mr. Deputy-Speaker, Sir, I
have listened anq gone through the
Speech of Rashtrapati; I have also
heard my hon. friend, Prof, Ranga.
From the way the issues have been
presenteq in Rashtrapati’s speech, the
policy which hag been pursued by the

IS = T = Frer 2w G t last y and the new
' ST 5 . overnment last year e
i ?ﬁ - “‘ " ?ﬁ policy, which has been projected for
CICTN I S A FTHI wE * this year through the speech, it is
ke T @ gwTs FEa & g very distressing to find that in the
: 4 :

T ANIE TaT whole thing, the main issues faced by
W I T % ¥ o "‘\‘ the country gre being under-played.
S

1| F W & o wgeer wwer () :
.@ Waﬁ EI-TEEI?.‘QT@ ar g &Y FRE - tBefore 1 refer to the other points, I

1d first like to cay that the ruling
g, S g I frt W@ o party is trying to give a go-by to this
' 3 Parliament itself. A few days before
the Parliament wag to begin itg ses-
sion, we heard of an announcement
from the Minister of Communication
about the position of levy on tele-
communication system, amounting to
several crores of rupees. This ques-
tion was raised in the Rajya Sabha,
and the hon. Chairman_Rajya Sabha,
made an observation on thig and with-
your permission, I would like to
quote it here:

A gH AR FEEN ATEG § AR

ATTHT TAN 8 9190 ¥ W =6q &
fo garr 3w UF AT T A |

WY TAT FEH IS AT ITISTA gl

e & 7 Fgar § fF g
St X #uw wiewewr @ ATeRw ¥
et ger & ot ¥ g A S
qad F g, fain ge F e
ST JATET TG &1 ST Jq0A
faelt e & @R ¥ QW F S QT
ok zmm §, @ wEm & gl
FLT FT Al HAA FY g, 8 TH GTHI-
foF afte § o & wwwar g
e #r qiRafaat § @@ wies
weor  wiewTyor Teeafa St w1 AE
g AFaT °7 | T A HgHIEH
qeeafa St &Y g sfawww & fou
A 2dT § AR " areat ¥
IR Fear g fA o sed AqeT @
EgIT  H |

o ap

“1 personally think that propriety
demands that, if there jg an increase:
in the rates of levies of this type,
it should be done not on the eve of
the budgetary session, but well in
advance, so that the people will
know that this is not a part of the
budget being showed in (Interrup-
tions) .. You raise more funds by an
executive order. To that extent
the budgetary levies can be reduced.
That is the point. I think there is
something in what the opposition
feelg that these shoulg be brought as
a part of the budgetary discus-

sion....”

What did the hon, Speaker of this
House say last time when Shri Pande
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first introduced this kind of levies
for the rail#ays? He pointedly said
it ¢hould be brought in the form of
a Supplementary Demand ang that
direction from the Chair hag not been

taken note of seriously by the Ruling
. Party.

Again technically they may say, it
ig legally within our right and we who
are here in Parliament are coming to
discusg the Budget and the total Gov-
ernment policy on the taxeg and
revenues etc. etc. But this is being
“imposed. As soon as it comes, this is
done. This is one part of it, The
Ruling Congresg (I) Party has suffi-
cient majority, There ig no dearth of
people here who can put their argu-
ments congently. We may argue
‘something and convince this House,
‘This is absolutely necessary, so that

we all ect the Parliamentary
democracy.
Rangaji 4s a great man. I agree,

but Rangaji do you expect the Parlia-
‘ment is to be taken this way?

DR. SUBRAMANIAM SWAMY
(Bombay North East): He was a
‘Member of the Constituent Assembly.

SHRI E. BALANANDAN. Rashtra-
pati, in his Republic Day message,
said that transgressing the Constitu-
tion wil]l bring in confusion in the
country. So, he has warned that
transgressing the Constitution will
bring confusion in the country,
Against whom was he giving this
warning? Of course, we are not do-
ing anything against the Constitution
as such. We are always fighting for
the Constitution, But then who is
doing it? He was  perhaps, thinking
of the policies of the Ruling Party in
the country.

Take for example Kerala. What is
going on there now? Jyoti Venkata-
c¢halam, the great Governor of the

"Kerala State found one day that out
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of the Assembly strength of 141, 67 is
the majority.

DR. SUBRAMANIAM
New mathematics.

SWAMY«

SHRI E. BALANANDAN: New
mathematics, We don’t understand
this thing. In the Assembly it was
proveq without doubt that the Janata
Party said; We did not give support
to Mr, Karunakaran and hig colleagueg
when they were going in for the for-
mation of the Government there,

SHR1I XAVIER ARAKAL (Ernak-
ulam): Are we discussing Kerala
issue?

SHRI E. BALANANDAN:. Then
another example about Assam. Here
another mathematics will come. In
the Assam, Assembly the total
strength is 119, The Left and Demo-
cratic Fronts formeq an Alliance;
Sixtyfour MLAg of the Alliance went
to the Governor saying that we are
willing to form a Governmenf. But
the Governor in Assam could not
find 64 in majority out of the total
strength of 118, This is a new mathe-
maticg that ig coming in.

And what is going on in Kerala?
Corruption is being opposed by all
in the public, but horse-trading is a
part of the game being carrieg out, 1
must say by the Congress Party in
politicking. There in Kerala, afterall
this a Government js going on minus
the Speaker, having a strength of 70,

and the Speaker is always supposed
B0,

SHRI XAVIER ARAKAL: Sir, I
am on a point of order. Under Rule
352, the Member while speaking,
should not impute motive to any
matter related to the State Govern-
ment. Now, the Hon. Member, is
directly or indirectly debating a

subject which ig forbidden under that
Rule.

SHRI E. BALANANDAN. Tt is
not entirely within the scope of the
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State Legislature, I am prepared to
argue on this point.

MR, DEPUTY.SPEAKER: On Rule
352 1 would only request Mr, Bala-
nandan that there should not be any
reflection on the Speaker of the
Kerala Assembly.

SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South): What re-
flection? He ig only stating the facts.

MR. DEPUTY-SPEAKER: 1t should
not be any reflection.

PROF. MADHU DANDAVATE. 1
am on a point of order,

Sir, I am quite conscious of Rule
352. But, at the same time if any
hon. Member comes to the assessment
that the Constitutional breakdown is
there or Constitutional provisions are
not being respected or Constitution in
letter and spirit is not being followed,
in that case reference to that parti-
cular gituation is perfectly in order,

SHRI E. BALANANDAN: I was not
saying anything against the Speaker
ag such. I was speaking on transgres-
sing the Constitution. That is what
1 wag saying. There what happened?
In the history of Parliamentary demo-
cracy of the world thig kind of a
situation never came about. It 1is
for you, you can defend it.

In Assam, what happened? Left
and Democratic Alliance people came
and met Rashtrapatiji. With your
permission, 7 will read here a portion
of the Memorandum they have sub-
mitted to Rashtrapati,

“Conclusion: In our viws, Shri
Prakash Mehrotra, Governor or
Assam’ by his action hag struck at
the very base of Parliamentary
democracy. All his accents are in
tune with the authoritarian charac-
ter of the Ruling Party.

Address

We the Memberg of the Consti~
tuent units who support the Left
and the Democratic Alliance,
bring to your notice and through
you, to the Parliament end fto
the people of India how in
Assam (1) the Constitution has
been subverted; (2) the people’s
right has been trampled down;
(3) the tradition, convention and
usual practice of the Parliamen-
tary democracy has been brushed
aside; (4) the Oath of Office has
been broken by the Governor,
who failed to defend the Consti-
tution. Lastly but not the least,
the people’s faith in the Constitu-
tion, the rule of law and demo-
cracy has rudly been shaken.”

Therefore, when Rashtrapati in his
Republic Day speech stateg that
any transgression on the constitution
will bring in confusion he referred
to the policy of the Congress(I) Party
here,

Then I invite your attention to
Bengal affairs. Here in the discus=-
sion always Bengal comeg in promi-
nently, It is only mnatural, I have
no grouse about it. But what is the
main question now?

We are having a federal policy.
The State Government have their own
right; Centre, have their own right.
With regarq to elections, we have the
Election Commission and the State
Government has to say elections are
to be conducted and the Eleclion
Commission may direct, That ig the
position under law. Now, what
happened in West Bengal, The State
Government wanted elections, Imme-
diately a big row came, The electoral
list is absolutely bogus. Then the
Election Commission sent its official
personnel to fing out the truth. The
whole cry was bogus, and the voters’
list wag founq absolutely correct.

Then came the other thing: I don't
want to mention it, My friends may
object to it. What does it show? It
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shows only that the Congreg (I) Party
is not willing to face the electorate,
either in Kerala or in West Benga].’ or
in Garhwal or in Delhi, They do nnt
want to go in for elections. (Inter-
ruptions) I am stating this on the
basis of facts. I gm not making any
unfounded allegation. In Karala, in
Garhwal, Delhi and everywhere, I
am sorry to say that this ruling
party is afraid of the people.

In a federa] polity, in the Central
Government we may have the rule
of one party; and in the States, some
other party may come to power.
When I go through some papers, 1
find that West Bengal Government is
being discriminated against by the
Central] Government in the matter of
supply of so many essential items—
rice, wheat, cement, sugar ete. I
have got evidence also. (Interrup-
tions) Don’t say this is wrong. I do
not want to quote things. I have got
evidence. The point 1is only this.
(Interruptions) When we have the
right to vote for any party to come
to power, if any Central Government
wants that a particular party should
be voted to power, it will mean scut-
tling of democracy.

The West Bengal Government is
discriminated against. The Chief
Minister of West Bengal has written

to Central Ministers quoting figures,
(Interruptions)

Let ug now come to Kerala. Even
though Mr, Karunakaran is the so-
called Chief Minister there (Interrup-
tions) He is the Chief Minister. I
stand corrected— (Interruptions) '

MR. DEPUTY SPEAKER: He has
corrected himself.

SHRI E. BALANANDAN: The
point I want to make here is that to
Kerala also, sufficient food supplies
are not given. We are having a
foreign exchange crisis. Therefore,
we have ty develop what is called
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self-reliance, i.e, we have to restrict
imports to the minimum. That will
be in the national interest, But what
do we find? We are having gelf-
sufficiency with regard to cocoa, with
regard tg rubber and with regard to
coconut oil, But all of a gudden we
find that these things are allowed to
be imported into this country. The
consequence ig that people of Kerala
are suffering very much. (Interrup-
tions) Kerala means the land of coco-
nuts, To protect the interests of coco-
put growers, Government of India
have now established a Coconut
Board. That Board came into exis-
tence six months before, They have
formulated a certain programme; and
it has been sent to the Central Gov-
ernment. The Chairman of the Coco-
nut Board is an important Cogress(I)
leader. I do not want to name him,
He hag sent the Schemes to protect
the Coconut growers of Kerala to the
Government three months back, But
the Ministry of Agriculture did not
clear it.

Secondly, the Coconut Board hasg to
be given some finances, to function.
That has not been given. That is the
way federal policy has been put into
practice by Central Government,

You want to keep the nation intact
and want all the parties ang all the
people in the country to make every
effort for furthering the interests of
the country. Prof. Ranga has now said

‘that the Opposition also shoulg join

in the effort of the Government, All
right. In that case, Mr, Ranga, do
you agree that thig kind of discrimina-
tion, on the basis of political diffe-
rences, should be there? When it is
done, it is against the spirit of the
Constitution.

Now about law and order. In para-
graph 21 of the President’'s Address
it ig said:

“I now turn to some problems.
concerning law and order, There
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cannot ba forward movement with-
out the assurance that mational en-
ergieg are not frittered away on agi-
tations engineered by sectional
interest.”

fiws

This is about the law and order
problem. I completely disagree with
this approach. About thig question of
‘interests’, I will deal with later, Re-
cently, our Prime Minister had occa-
sion to go to West Bengal. She said
that the law ang order situation in
West Bengal wag very bad, She has
a right to say anything. I don’t dis-
pute her right. But is the law and
order situation in Uttay Pradesh,
Bihar and Madhya Pradesh very
good? Let uc gsee the figures.

The great Chhaviram—who ig he,
and what is he? He is a dacoit. What
is to his credit? He has conducted
100 dacoities in U.P. alone, He has
killed 88 persons, including women
and children, This great Chhaviram
has conducted a 4 day pwja and sO
many thousandez of people assembled,
You know there is a prize of Rs. 1.5
lakhs on his head. What happened?
Four days after the puja, Chhaviram
went away; and it wag ¢aid that some
kind of gn arrangement was there bet-
ween the local MLLA or MP why is a
high-up, so that the police could not
do anything. That 1is where the
dacoits and the ruling party—I would
say some leaders of the ruling party—
hag some king of 3 connivance and
connection with these kindg of dacoits
in the State of U P.

Is it there only in P.P.? I don't
want to cite examples of reports
coming in daily newspapers, With
your permission I will give only one
quotation. 1 will read a reproduction
of an item in ‘Blitz dated 5-12-1981."

“**a minister was reported to
have paid & handsome ranson to
free himself from the cultches of
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the dreaded dacoit chief Chhavi-
ram.’

MR. DEPUTY SPEAKER: You
should not mention the name of {he
Minister.

SHRI E. BALANANDAN: 1 am
only reading,

MR. DEPUTY SPEAKER: No; even
if you are reading you cannot. (Inter-
ruptions) I will not allow.

(Interruptions)

MR. DEPUTY SPEAKER: I will not
allow. I will go through the records
and expunge it. You can say, “The
Minister”, but you cannot mention
the name. He is not here to defend
himself. (Interruptions). 1 wil] not
allow, It is not a public document, I
will not allow the mention of the
name,

SHRI E, BALANANDAN: Hig name
is deleted. 1 would only say ‘The
Minister’.

“Blitz’ continues: “Against the
original ransom demand of Rs. 2
lakhs made by Chhaviram through
the Minister’s PA, a compromise for
Rs. 1 lakh was reached and the
amount was paid to the dacoit chief,
it was learnt. Chhaviram wag un-
derstood to have threatened to kid-
nap the Minister and his family if
the ransom wag not paid..”

This is not only the position, We
have hearg about Deoli, Sadanpur and
Kistar also where these dacoits have
attacked and killed people. Then we
have heard about the bank robbery
in Delhi, Then we have also heard
about robbery in the trains. In Delhi,
I must say, people feel unsafe because
on any day, these dacoits can come
and do anything they like. I don’t
say that everything ig O.K. in West
Bengal: Some trouble will also be
there.

“*Expunged ag ordered by the ‘Chair.
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But in India what is the muin pro-
blem today? The serious problem is
tha%‘jn large parts of the country the
political leaders are in league with
these dacoits,

In the President’s Address, they
have mentioned about the working
class, The Central Government is the
biggest employer of the workers,
They should be an ideal employers.
I now want to draw your
attention to the
the workers. Workers wanted them
to implement that agreement, but they
did not implement it. There was a
contract between the LIC manage-
ment and the workers. That was also
not implemented. The workers went
on agitating about it, The Govern-
ment thought that it was a wrong
agitation and therefore, they had im-
posed certain changes unilaterally in
that agreement which wag in f{orce,
Then the workers had to join together
and to agitate about it. After that a
national campaign committee was wet
up. I do not want to elaborate on it.
There was a meeting held in Delhi in
which 10 lJakh workerg came and told
the government to change their atti-
tude towards the working class. But
the Government had declared the one
day protest strike ag illegal. In a
democratic set up. If the workers go
on strike for one day, ig it such g big
thing? But the Government had arr-
ested 50,000 workers one day before
the strike, I have got a circular sent
by th Bharat Coking Coal Ltd. to its
subsidiaries asking them to take steps
against the workers, Their one day’s
wages shoulg be cut and the police
should be informed about the people
who are to be arrested. It is a secret
circular sent to all their subsidiaries,

Then it has been mentioned in the
President’s Address that the produc-
tion hag increased; it has been in-
creasing. Who increases the produc-
tion? It jg those workers who in-
crease the production and not we
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people who are sitting in the Parlia-
ment. It is the workers who are
working in the public sector industry,
they are increasing the production; it
ig the agricultural workers who are
increasing the production. The
workers are contributing their mite
for improving the production. But
the Government is rewarding them
with the following things.

The Central Government have de-
clareg 16 services as essential servi-
ces, Under NSA, these workers can
be taken to task. That is the reward
that the Government is giving. An-
other contribution which the Govern-
ment has made is that the Central
Governrnent Employees’ arrears with
regard ty D.A. and CCA etc. have
been impounded.

MR. DEPUTY SPEAKER: I think
the Government has not taken any
decision.

SHR] E. BALANANDAN: I hope I
will stand by you. Then the real
wages of the workers, of the Central
Government Employees have been
eroded from 7 per cent to 46 per cent
from 1971 to 1981 according to the
Government of India’s statistics. The
real wages of the public sector em-
ployees have come down to 18.3 per
cent. The real wages of the factory
workers have come down to 10 per
cent and the rea]l wages of the agri-
cultural workers have also come
down to 40 per cent during the last
10 years. On the one hand, the real
wages of these workers have come
down; on the other hand, they are
increasing the production. The Go-
vernment of India ig the biggest em-
ployer. They should implement their
agreement with the employees that
they will raise their salary when the
cost of living index goes above a cer-
tain point. There was an agreement
between the Central Govrnment and
the employees that when the cost of
living index goes over 272 point, the
wages of the Central Government
Employees will be revised. Are they
implementing this agreement? No,
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they are not doing it. They tell the
workers to produce and perish. That
is the solution.

I am msking my hon. friend Prof.
Ranga whether he supports thig kind
of attitude on the part of the Central
Government with regard to the
agreement which was ip force and
which should and ought to pe im-
plemented by the Government of
India. On the pne hand, the real
wageg of the workerg are going down
and down; while they are contribut-
ing more and more towards increas-
ing production in the country and
for which they are being penalised.

What is the other side wf the pic-
ture? The Finance Minister was
finding fault by saying that the
communists were always talking
about monopoly capital. I do not
want to quarrel with him now. [ wam
to bring to his notice that the real
wageg of the employees, the agricul-
tural workers and the workers of the
public gector undertakings are going

down. The total assets of the 20 top-
most monopoly houses stood at
Rs. 3071.98 crores in 1972 and they

jumped to Rs. 6615.69 ¢rores in 1979.
The profit of these 114 companies be-
fore tax gstood at Rs. 712.5 crores in

1978 and it jumped wupto Rs. 976
croves in 1979. This trend is kept
up.

The point is that the workers are
producing which is being cornered by
workers are
not given their dues. This is the line
which you have adopted. We pro-
duce; we die and you take away and
‘enjoy.

MR. DEPUTY SPEAKER: No
politician produces anything.

SHRI E. BALANANDAN: That
kind of theory wwould not stand. I am
a worker. The State Government of
Bihar had issued an order, shoot at
sight order, to the police saying that
if any worker goes and obstructs any
other loyal worker, the should be
shot at sight! Who is to be shot at
sight? A worker who wants to ask
his co-worker not to go to work has

382:
Address

to be shot at. That ig the punishment
offered by the Government of Bihar.
To shoot at sight! Is iy democracy?

I am asking. The worker hag a right
to picket.

In London, 1 can tell you, friends,
a worker can picket and go on strike.
You are supposed to get everything
from London. A worker in London
can do that. This ig the line you have
taken in India. I can tell you. Thou-
sands of workers have been penalis;ﬁ.
In a single factory in Haryana, the
Haafeed Spinning Mills, where the
total number of workerg is 1,400 all
the 1,400 workeys were dismissed.

DR. SUBRAMANIAM SWAMY:
Not in Poland? (Interruptions)

SHRI E. BALANANDAN: You
defend Poland separately.

MR. DEPUTY-SPEAKER;
should you defend Poland?

Why

SHRI E. BALANANDAN: Another
factory in Haryana Concast Limited, .
has dimissed al] the 400 workers! 1
do not want to repeat all the lists 1
have with me. In Posts and Tele-
graphs, Railways and in all depart-
ments. if a worker absents from
duty, his salary is cut and his wages
are cut, even if he went on one day’s
leave on the 19th Janutry, 1982.

Now, I am asking you, about the
Central Government employees. The
promise you have given to them, the -
contract why you are not implement-

ing. I am again coming to one of the
very important points. That is the -
point about corruption. Corruption,
what should I say.? The Presi-

dent as I referredq to earlier, in hig .
Republic Day speech referred about
values and morals. Here, in this
House we had, last time,.. (Inferrup-
tions)

MR. DEPUTY-SPEAKER:
you have taken both the

[ think
speeches -

"togethtr. President’s address and the -

Republic Day speech.
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SHR] E. BALANANDAN: Yes,
both are President’s gpeeches. The
President is President. Can you
belittle him? (Interruptions) The
point here is, during the last gession
this august House had the occasion
to understand a Chief Minister, the
. great Chief Minister, one time Chief
Minister, Mr. Antulay. We know him.
I go not want to put his name here,
Antulay, with the trustg to his credit,
.seven or six trusts he had, to his
credit; he haq the molasses contract
to his credit, the cement disposal he
hag tp his credit, No-Objection Certi-
ficates, and so on and go forth, with
ia capital of Rs. 30 crores in trusts
alone, legally. I do not know the
rest.

Now, another **has taken to the
scene. That is my friend Gundu Rao.
(Interruptions) All right, 1 do not
want to say.

MR. DEPUTY-SPEAKER: Do not
mention. The word usedq by him is
unparliamentary. I am expunging it
+directly. He is an hon’ble Chief
Minister.

Now, I am referring to the Times
- of India editorial dated February
©20th. “Cement Again” ig the heading.
-Since the Cement ig big business
industry in the Country, I quote
from Times of India—

“Cement Apgain: The Public Ac-
counts Committee of the Karnataka
Legislature has not minceq words
in criticising the State Government
for diverting 4,000 tonnes of cement
to private contractors to put up
high-rise buildings in Bangalore.
The Centre had made g special
allotment of 10,000 tonnes of cement
to the State for Power gnd Irriga-
tion projects. The PAC callg the
diversion” a3 case of undue favouri-
tism and misuse of authority, and
has “felt constraineg to observe
that the maxim of quid pro quo
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must be the test for distribution of
cement in this manner.”

The Maharashtra High Court said the
very same thing about Shri Antulay,
who is not a Chief Minister now. And
Karnataka PAC unanimously said
this. The Karnataka State is ruled by
the Congress (I) Party. And the
Public Accounts Committee says this
thing ggainst the Chief Minister. That
is the mettle of one Chief Minister.

MR. DEPUTY-SPEAKER: You
will have to conclude. You have al-
ready taken 40 minutes.

SHRI E. BALANANDAN: There is
an article written by Shri Kuldip
Nayyar in ‘The Tribune’ about Mrs.
Gandhi’s Chief Ministers. The head-
ing of the article is ‘Between the
Lines’.

MR. DEPUTY-SPEAKER: Do not
mention names.

SHRI E. BALANANDAN: The
name 0f the Gujarat Chief Minister
is there. The name of the Muadhya
Pradesh Chief Minister i there. The
name of the Bihar Chief Minister is
there. All these Chief Ministers ex-
cept two in India are mentioned in
this article by Shri Kuldip Nayyar.

MR. DEPUTY-SPEAKER: Who
are the Chief Ministers he hag not
mentioned?

SHRI E. BALANANDAN: Andhra
and some other State. The Congress
(I) people are raising objections and
levelling allegations. So, I am only
submitting here ahout corruption that
there is a Congress (I) culture. You
may know it. It jg a corruption cul-
ture: Who is protecting them? Last
time, Prof. Dandavate put it force-
fully about that Maharashtra man.

PROF. MADHU DANDAVATE:
He can refer to me because I am in
the House.

SHR; E. BALANANDAN: The
Prime -Minister came to defend him.

*"Eximnged as ordered by the Chair.



285 Motion of Thanks PHALGUNA 5

That is the Congress (I) culture,
whish is a corrupt culture, If Chief
Ministers behave in thigs manner,
others would follow suit. (Interrup-
tions)

MR. DEPUTY-SPEAKER- You
must conclude.

SHRI E. BALANANDAN: It
somebody who does not have any
understanding about a mirror, sees
his ugly face in the mirror, he will
bang the mirror and break it. That
way, Shrimati Indira Gandhi was

. saying the other day that the national
Press in the country is for the opposi-
tion. They are bringing out what is
going on in this country. Press is the
fourth estate in the democracy. The
fourth estate in a democracy jg the
guardian of democracy. It protects
the interests of the country. If you
attack the fourth estate, pecause it is
bringing out things which are not
palatable to you, it is not proper. It
may bring out something which she
may not like, somthing else also which
I may not like. That+ does not mean
that we should attack the fourth
estate. Yet, our Prime Minister says
that the fourth estate is g threat to
democracy.

I do not want {5 go into the finan-
cial claims made by the Government
of India. T will refer only to one or
two small things.

MR. DEPU'I‘Y—SPEAKER: You can
deal with them in the budget.

SHRI E. BALANANDAN: They
have suggested gpne remedy for all the
economic ills, ang that is the 20 Point
Programme. I will not deal with all
the 20 points, but I will certainly
deal with two of them. One is the
distribution of land. The Planning
Commission says that by this year
1982 all the available surplus land
will be distributeq to the needy
people; that is the line taken by the
Sixth Plan. Yet, the 20-Point Pro-
gramme says that the surplus land
will be distributed to the landless by
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1985. So, the question is whether it
is 1982 or 1985.

Another claim relates to formal
education. The Sixth Plan says that
80 lakhs of people have to be edu-
cated. But the 20-Point Programme
hag reduceq it to 30 lakhs. I do not
want {o go into the story of the ear-
lier 20-Point Programme. I say that
they are all meant ty hoodwink the
people. Even the present Programme
is going back from the Sixth Plan; it
will not take the country forward.

A claim is made that productiorn
has increased. In the last budget
session the Parliament took a decision
to legalise 25 per cent of the excess
capacity of plants. It is obvioug that
before this decision was taken they
were working beyonq the permitted
capacity illegally. Now that it has
been legalised, they will show it in
the accounts. That is the only diffe~
rence. Now in the axcounts alsy the
production will go up. That is the
only difference, notwithstanding their
claims to jncreased production,

I wil] leave it to my colleague to
deal with the ecercmic policy. I now
come to our foreign policy, many
aspects of which we support. The
President says:

“The international situation has
deteriorated.  Military  presences
arounq us have in-'reased. This
danger should make gll of ug deter-
mined t, safeguarq national gecu-
rity and interests through non-
alignment and the peaceful resolu-
tion of differences. We earnestly
hope -that the major military
powers will realise the futility of
confrontation....”

16.00 hrs.
[Shri Harinatha Misra in the Chair]

All right. That is gome kind of hesi-
tancy. What is it that the ‘major”
military powers will realise? Who
are the major military powers? Who
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are creating troubles for us? You
will find that in Diego Garcia there is
one lakh rapid deployment force and
there the most modern atomic wecapons
are kept by America. It js claimed
that Pakistan is being armed to fight
Russia. Who will believe that? Can
Pakistan fight Russia? No. One can
“build up that kind of a theory, and
somebody is enomoured of democracy
saying that democrats in America
want to protect Afghanistan and de-
mocrats in America want democracy
in Vietnam ang they wil] now protect
democracy in El Salvador and African
countries. Al this is bunkum. I must
say that all kinds of arguments have
been put forward to show that Ameri-
can imperialisty support democracy
anywhere in the world. No. They are
imperialists. Som. friends the other
day were taiking about freedom. We
fought imperialjsts and we got free-
dom, Very good. The balance of
power has been shifted after the
Second World War. That is the ABC
of politics. The Second World War
brought into the world a force which
says that imperialism must go and
that was gne of the basis for ug to
fight freedom and get freedom. That
was the working class movement and
the Communist Party. and that was
the guarantee for getting freedom for
the countries of the Third World.
Therefore, we are somewhat in agree-
ment with Shrimati Indira Gandhi
with regard to foreign aflairs. But
you must call a spade a spade. That
much strength should be there. In
the debate somebody may differ. That
is all right, one can understand it. But
you have to see that in the American
budget the military expenditure is
doubled and the totality of their tech-
nological effiziency is being divertel
and utilised for arms build up. Arms
build up of what type? For Bacterial
war, atomic war and the so-called
hydrogen bomb etc? Bombs are
thrown on the other people saying
that war danger is coming against
them from elsewhere. In  Western
Europe they art saying, ‘All right,
you keep these bombs here to fight
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the Soviet Union. That way the
American imperialism ig selling these
war materials and making profit. They
want to pressurise India to accept
their line in internal policy and
external policy.

Somebody was talking about people’s
unity. The whole truth should be
told to the peon'le. Then only you

can mobilise the people. That way
I am disappointed.

All these points have not been men-
tioned by the President in his speech,
and my dear friend Rangaji was
requesting me to support his Motion
of Thanks. How can I support this
motion? I can only oppose il and
oppose it vehemently.

o I AR (AR ) ¢ AT
gymfs o, #§ T AWAT wEd
F g F1 G & are-ary fan
FAl F qfEET FToaS N ¥ I
W OE | WA g@d I FeAr
Tz & fF Fedy a7 & @m § oSt
mif ager oY, ST IO 99 & WET
qgwraﬁa’rﬁ‘mea%wq-@fm
St drer g7 Tgw frae 4, s
freer 2 Tl # G841 a‘rrr{am"r

AR TE & 1 T A I AT A
frrer &% & 1 a1 @1 W F A
T & W e T € ar fae

TA F S AT AT A AT wE A
# a1 ag Tl WiT ghal (& faordr g
& Wil & HaT W OFHI UT T F |
azas fagm @w , @@
¥, wY-OTEET 8, T & ;e
g, TWMa @ & W g ¥ uer
WAF £ | SAB eHar § FHT A
OT AFAT  S(ET FEIT FT 9§
27 vErEHz a7 & e fawer 2 aqf @
TR TS A faw ow s
SEIC LU G LG B B ARG R
# AT & faw g ed ad faw
@ | Uh AT agl 8 T, uw
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geAT g7 g1 WL, TF HeAr fEREr
A T TE, TAT qET SEr
FT Jod@ HCT &, Sl AT &1 s
@ g 99 weHF o= F
I AT qEN § WX & T "ET A
FA-HET H A THTT Hd
W & AR FE FIT AT TG IFEN
wal #1 1 q@ owmr & fF Aoy
TAT & AWTI T aCh § T & e
F AWA H EARHS AT A,
TR AT AT AR T gATE
oqrod, 59 ¥ 9@ T 99 § 959
- e

faney gt & froa &1 T #Y,
g At # oara d4 gAr 9r afEa
I F A P TN fRarg faar o,
S TR SN EF I Fg W@ X
qFR I §IA A, G FI
JEAE FT EH g | ALER FagH0
Fri-aTa qgl &% V@ g A\ifE qix
qifearie & fawm § oo g
FT FH A0 9A qFAT A(FA T
wET & A Ao EEt F amy
¥ ag Few Sl §OfF fadnd
T WEG A ATEAH FX @TE
7 oa & fFommw favmr ae
F WHICH, T3-93 A9l &1 a9
T 9T H gad Fl Al (Aedr |
gH Sl T gT wEl 9
g1 @ §9g & 93T &, T B Al-
WF AT AE qd, GEHEL HT
2, @ g7 st 37 3@ fw T
HIT TW 50 A A AT A9 AT
T AT F D FH IR E
AT F THET 19 FAT S8 T9< 78] |
792 & WIS Faq T4T T A T8
¢ & F9-m7 Sz I3 fFar am, #9
oY famsw s s forry 39 aXFe
F1 fromn & &% 9 Q% & oar
fHe Fa1E Y ST &1 F AWK FER
HIA 1€ 91 qF | 59 I@ ¥ §GE A
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Y Y & F AaT §, TIaT WAy
g, T 99q &7 I T @ § WK
SAF TG GGG & WHW gl AT qUer
TR G9E & QAW IT FT A
a0 &F A T W L (FHFEE) . L
qET A T agt W gy § e 7 9F
T 9TS FTH FAT AT & AR O H
AT F FTH TE FAT FEA | 39 aR@
§d AWM g3 43 FT ATEAH FT
w®E | gAY g & % §9% &
ATS-IT FF UF fo WY 99 AT g,
a5z & favaw § fa7r famr o= w9
" 981 9 §FAT £ |

e a5 auf g% faindt gt &
3 @ A & 7ET afew wfada am
T oA /T 1§ guT a7 § AR
AT ¥ &4 99T FX fear 9T 1 99
g% a9t ¥ I5iA AW F qIHA T AT}
sexd R 7 F @r owmew
grgid  TgT  fFar, et fF
g Y, et o fF g7 7 579,
g fo& g7 @9% @9 ?

I9F ATHA H WA F At OET
T 9T fF IAFT F9A uF Eroqgorr
¢ fF fog avg @ Sy dfen iy
9@ gaT Ao, fFiaw @
T STg, SAFT AT fHET S8, SRET
TAAfa® &9 F g97T #¢ {297 917,
7ats &< faar 9 | g TEET AT
@Tiz WUTH U AT #FT 97 g
q¥ f& g & #wwer far

X IeH WEA ¥ A F AR
fafa & 7= 97 71 WA T
FI FATET FL 24T AT 9 Tgnl T
fear f 993 | oF TA 9l T Fgaq
g & T TS GLHTU A4 ST BT
farama &t faar | ag oF R T
SR & AR ATER D TUF 4, Tad
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ad ¥ @fqam F1 qrE 70T F G
T T A1 AT F fRAr 0 gma
e Ted qg Sega fwar |

AT A AT TS & B BT R
FoH feeel ¥ q@@ WA & A
FET g | Tedl & fawmast &1 o™
AT A TSI AGS & AT o F HIAT
AqT @E qT FH | T qOAT ATEdT g
for i Fom foFaT 7 Fm S ATES
A aqr FreTdy St 7 ger ¥ wer w6l
F1 WA & oAl A T WA 7
[ IO qaW, HEeA ¥aw, fagR H
qgl ¥ qFT WAl HAME g1 FC @
T ? uF ag wRN IR T
fFar

fF 7o ¥ @zq @, @=T W/
9 9T F T AT T Fad o (B TR
¥ g Hqdr 43 & | gfar & gfagm
¥ W g gl "gear grin R faer
FFX FT g "l ag  Fa (% T
FLHFR | FAfawiw |47 90 797 2,
W § | TG TF g wal (F TP
F F-0F FA q_y W F AT 7,
%oﬁoiﬂo%méﬁ'{’aﬁw
uSfeal & S 8 |

W A ¥ T WO H awE}
wEa AT A w AR w/h e
ATS | T FT FI9 A2 g1 74T |
g TETE AMET AL TF AL @ | TG
Tsdl aF # g, foa aF 7 ag=
I qgT ot qRT FIW 309 ;T )
qET FTCT 9T & T i a7 7% AG1
AT 9% A TE 1 H & A9 aE
¥ T FL IAHT GO § a9 arg faum |
qE AT FW I fFAT 0
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quTafd WERA | FT AT Ig FEAT
TR e ¥ IR ey @ ?

off AW Aw  qwafa S, gw Ay
FEAT AT ¢ [ 1 AN Irgly NTqe
fopar S&T ®1 FEE AT FT T gas)
qREAT 9Ted & | #T 3 ug 9ed §
o T 9= F 99 ST TRy 9 gF W
99 0 T F AT A F G
q gAS! S AT 9TRT & 7

AT GATI(T ST, gW OAT AR
g I 1.gH uF Arew wifig  fE
¢ | 29 e ¥ gATT WU UF qAFT
TIEgaT ol Ny Imy
TETCHT e, 7, ifeq JagT 717 AgF 3,
AT TG ATEAT A, s g fewr ey
T oATAT g @ wvfua fRr g,
TE 9T gH A@AET AR ¢ |

gumfa S, @9 & T3 ITAfH
ZAT g ¢ o6 gvw uw Tefas feawan
™M WM H FEW AT )
TerIa® ffaar #1979 g & mias
feazar s g5 8 1 faew arg awf #
St s feawar ar wnfaw feavan
FY ST TS T ST TAL 41, 27 T
T SH S w fE & a2l a7 ar femn
R W g ME uq & F—AE
W E | A AL AN T AT
SUAfed 72} & | 48 THIT &1 T a8
Suafesr & | & a6l ¥ ag ATEr AR
frelt & #iT 7@ g favamg § 5 o
qrer § aul § g WEr A & a4y
A AT A ST FHT gAa Aaifa
fFr & o & T FEEm 97 A
NUTHAT d WINUT FY, SEER[ HIAA
g4 g WM dgd SR WX W #
gufa grit |

THH Wl ¥ UsAfd @1v ag
e #f ¢ 6 el a1 & o7 qgam
FL | g 1§ gHTQ WAA( AL &,
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g9 af oiw ;i & fAy AR A §
ZHATL 7R ®1§ GT T84 Al A5l g |
AT TN FT ARW AT HTHA gl
2| B R T A qF AEA F4
faQdy 2 & | & 99 F 919 F F-
FATT FHBT TH & TG ITTFA | T
TTT SATTRT T AT A1fgd | S99 o7
arq & fa7 wgaeT /T ST w@r o8 7
g9 ATAT FHI 97 A3 @A @ (qC 73
agdir A& wim @ € | wmul
A 9 gARr WE BT gET |
2q AT IO W@ & TW W F
Fw FAF AL, (dFEH) . L
gfaa et &1 7= & far gw mmo
AW A1 70T @ &, S99 gH HE-
gIFAT AEl & | W HAd HIIH qgdnT
qEr W@ & T W & AW & fax
74 g | wrfas wfa & o, go 3w
F1 AT A= & fAr—a7 FH F fodr
AT AW HT W@ g | J9-97
A FgAW fean, gy agy &
foFm & | wmaT & AT § W7 A qgan
A A A wEr A, WA T HHT H
HATTY g2 f3aT, F@T I o9 ¥ °q™
THC T O9d & 6 TG AT
AW 771 foar 7 T g gyt
STATH &1 Fra=rq 7 ariier 981 fHar ?
g s g e g dw
T GHLATHAT & AT H IS HTT THATHT
IINT I F qIAFRT FE qT R I
AITT FIA FIT AR ATH HATHF
arat #1 71AA & ¥ g Ja @i
T GZANT Hf I17 g7 F Q@ | AW T
9@ H AT ZH A W E | AW
TEATHS gATd & |

THK T qAT a8 aFdl § o
SAAT HTA AT FATT A IGH Al A
2 | A Fifdd 99 Fifqd, FqTaT
a1 quErEy 5 S aEr @y ey,
W T FRRE |
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gawfa wglEw @ Wd  9Ard
e, #wT o draT ar § 7

oY Sw quT : aw 9T faaz #
AT & W@ g | Farfy S o
el ¥ A qg § OWIOE AT §
F GATT AT AZAT § | qLHIC qfa
F & FT @I & WK aar 5 47 w7
g fov et == faaer &, @fae forasr
JSY & @1 AT FAAT FATfEA oY, IAAT
ST & 91T AN AA Wr o2 | TP
fr & F@ gATT AT ATEAT |

99y 9gET AT a1 W 4% wedr
qEaT g fF 5 9F @ I A G
TAAAAT &1 T7 TG AT« A,
aq &% T a0 FGAGTT q@l B0 |
Tt S, 7E @ & A9 FgA 95Ar
g f& To #Y swomdy F fa i 7 &7 Ga
gaq Avtam 9 | A aga gat-
faart & off wi F1r aferary faar gr )
s FTO07 TS 4 ITHT NG TET
o7 HTA | T4 a<F &AW 7gr faar
ST W@T 2 | WX F@d FT WaqqT q8 &
f q@t 3w wew, fage mfz 0g &=
g fo &t I% war v ar I gy |f
g % 2 | freer faAT oaar § ggw}
& gyt gt dt BF StaEiir § e
Hel 7 WEET & TATCH FT IITET Fd
g¥ Fa1 91 5 59 T 37§41 "
39 et #1 aIE SgEr ey &
g1 SATSITaY #1 T2TE § FTHT Hgeaqor
qfaFT o=T 71 41, T/ IAM €@ G@rer
s, agt fAam # fRr smaw o
S HAT A0 3T AT AT A w@Ev
FLATE | A I 0 08 foer & wmam g-
former ATaTET AT TETE § IO} w2w F
Tay qE FIAT A 4, g9 ¥ wfgw
wgeaqer qfaer farg 9y 1+ 1857 &
AFT 1947 TF agl & @M ATAET &
fad TR qoe @ €, 79 F fayy
FATAT TR W@ & | T FRw
¥ was ¥ I ey A v 99 @y
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HIE TR F H AE FY 1 Ag dE
g & aedt & 9 wE % FTH
s & o Fgt g § AfeT a9 =
SR #Y wrEraAr §, 997 F 9y, q9
sfq I gs g | § o s g &
IUH Hal & HeaTgT & §Q agi
sarfq @7 R H dolt @rg Sgdr |

¥ ag W Fgar 9eaT § 6 oaw
 gredETasar 9w 9Er Sag
arfed, arewaETiasar 3w § 97 1 g
T gFA! ¢ | T qg 9T T MW@
HI-HIT g9 G@rad gf SET | giem
@ T HTAAT g, UF T 7 wR gaa
sifa &1 ATAAT &), TF 99 W g
g9 FT AR &1, A B g F 3 aw
AT § FE e S qIEd 9]
ST AN ZAE A FT FATH HT HH FT
g g% O gEn ¥ fAuer S =y,
T e &1 gured o s ey
T wag 7 i g & & fae faw
fog e o feeslt W g oam
Sl fggmam # wa wE R
st R 91 @ 8 AR uE SEY
AT ST @T 8, A« fmm e @ g
fr frg ot @ax § § | www § A
A fF 5 W dw  &Fsi @A
TanET A e e, g s
e &, orE TE, a7 a1 fEeoa
g ® 7l T afew wa g o
TRAT@RATE Mg ! q7adl feg
T ST SIFTAT T ATHT HIor &6 4T
#, UF ST I @I qw
# geft afyoa & ofys @ G d
ferratdi@at Aoz g g am
Y GUE F T AL F | ArSaAr Sy
e &\ « auwar § F wmaw g
aFg § a7 AT W g AfeT A
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aaer ¥ &) war 79 & | e wfama
5 T 3w ¥ wEEy 8, 9 a9 §
¥ g T3 &1 qFAT 8, 98 Y qHIS
2 gFaT &, Ug AT T wHA H ORI
i & | W 9 R osEe, e,
LGERICIE s CIE S G I oL
FHTST AEN AT 9T & %d 5§ grawar
T | O FO-FEE FT AFT AET
Ml | T g HeAT WX T HaAT ¥

q HY FIAT TQAT § 1§ F9q
Tei TE E—fF S FEOFAE! 0
fagy qox W@t S =Ry

39 Wl & gr9 # Usa9fy S &
AT QT Y gEER &1 gEE
TET AGT § ST W@WT FLAT §, TAHT
AT FAT § | gFAE |

SHRI  BHERAVADAN K. GA-
DHAV] (Banaskantha): My, Chairman
Sir, I rise to support the motion
moved by our deputy leader, Prof.
Ranga.

Two years ago, when we went to
the polls, a short promise but a very
important promise was given to the
people, “Pleasa elect a Government
that works”. I am very happy to find
from the President’'s Address thag it
not only outlines the future policies
of the Government but it furnishes
some account of the past with figures
and facts, From the figures and facts,
vou and the entire House would be
pleased to appreciate that out of the
things which had almost gone out of
hands, so much has been retrieved
and again the country hag been put
back on the proper rails as wecll as
on the path of consolidation not only
in the sphere of economy but also jn
the sphere of political stability as well
as in the sphere of international pres-
tige and image of our country and, it
is the proof that this Govt. works, I
was surprised that when President
was going to tell us about our
achievements, about our pnlicies a5 to
what in future we are going to do, at
that time, it was very sad it was
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very unfortunate, that some people in
the Opposite side, took it to their
mind to boycott that Address. Is it
the way to be conducive to furthering
the cause of democracy? The expla-
nation that they gave was, that we
wanted to respect the President and,
therefore, we remained absent from
his Address.” If this is the way in
which they are thinking about saving
democracy, keeping the traditions
alive of democracy, then, I am afraid
with whatever rhetorics, whatever
high-sounding words they may be
telling us about preservation of the
democratic traditions, they cannot
help safeguard, they cannot help up-
keep the democracy in this country.

Yesterday 1 was very patiently
hearing Mr, Ram Jethmalani. He was
putting forth certain conditions about
extending cooperation to the Govern-
ment. And one of the ronditions that
he mentioned was that there should
not be a personality cult and syco-
phancy, Let me reply although he
is not present in thigs House, that
Congress people and we, we do not
indulge in the sycophancy and per-
sonality cult but, we have got rever-
ence for Mrs. Gandhi and we will
continue to have it. We have all the
while reverence for not all the leaders
but only Mrs. Gandhi who were the
all saviours of thig country who took
the country to the right path. If that
is construed, if that is termed, assyco-
phancy, then, I humbly say on behalf
of my Party that we refuse that con-
dition. Even if the cooperation is
coming forth with that condition, then,
we do not want that cooperation, We
are not afraid. What is the coopera-
tion that was asked by our Deputy
Leader. What was the cooperation?
We wanteg cooperation bhecause we
wanted that in this country where
garlariem  hag heen threatened.
in this country where the inteerity of
the country has been threatened, A
uniform forece should be evolved
which can combat those forces. T~day
what je hannenine? Wa have heard
about+ Sholanur and Pune We have
heard about the communal riots elge-
where and we know that for petty

Address

selfish motives, parochialism and reli=
gious fanaticism is being fanned even
when the nation is marching towards
progress. There are elements, only
with g view to have their selfishness
satisfiled, they incite those people. 1
may give an example. We have got
a family welfare programme, which
is a national programme, I am afraid
I have witnessed it myself in my dist-
rict, Wg were organising a very big
family welfare camp where the family
operations were to be done and, for
your knowledge, Mr, Vajpayee, al-
though I believe that your Party
would not be there, but your own
workers who are in the villages, per-
haps you do not know, they travelled
in jeeps and in trucks, all throughout
the villages, exhorting the people, even
the Muslims, not to go for family wel-
fare camps. If this js the approach,
if this ig how we want to fight the
dangers against our nation, then, can
you really believe that we can fight
them out? Can you really imagine
that you and we can contribute our
share in solving the problems of this
nation and, if not so, then whatever
may be our high talks about the un-
keep of democracy. the preservation
of democracy, I think, they would al-
ways remain there and that would not
come to the material and concrete

facts.

M:, Jethmalani was telling abou®
the presidential and democratic set-
up, the presidential form of Govern-
ment, Who ig talking about that?
Nobody talks. Indiraji has all the
while declared that this democratic
institution which we have got today,
the parliamentary system of Govern-
ment, there is no jdea even, about dis-
turbing it. It is merely the creation
of some of the so-calleq intelligentsia
of the society. They indulge, they
like, they wallow in the realm of their
own enjoyment of twisting and tira-
vesting the facts and then, our Press
highlights it. Today, every opposition
wants to exploit situation, of course,
any situation that is beneficial ¢0 them
for exploitation. Take the case of
Harijans ang Adivasis, Wherever
there is atrocity on Harijans or the
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Jdowntroddens, we hear a lot of hue
and cry from the Opposite side. I
want to ask a simple question to this
House that whether Gandhiji was a
man dedicated to the cause of Harijans
«r not and if the answer is ‘yes’, then,
please answer me that who are the
persons responsible who went to the
statue of Gandhiji and smeareq his
forehead with the tilak of blood?
“They belong to what cadre? Please
make an introgpection and find cut
whether the lip-sympathy which you
are telling today, which you are ex-
pressing today, is proper or whether
the real sympathy is there in the re-
vised 20-Point Programme, there is a
special mention about Harijang and
Adivasis’ welfare. Why?  Because
Mrs. Gandhi is dedicated for their
well-being.

AN HON. MEMBER:
it js to protect them?

Whose duty

SHRI BHERAVADAN K. GANDH-
AVI: It is the duty of the whole
mation, It is the duty of the entire
mnation. It is not only our duty. But
if a few persons who gare religious
fanatics, they could smear the fore-
head of Gandhiji even with blood,
then they can do anything in this
country and to fight those forces, even
1f we have to lay down our lives, we
don't mind it Ii is not only jyour
monopoly. Mr. Balanandan talks in
terms of workers. It is not vyour
monopoly to talk in termgs of workers,
Agricultural production has increased.
He cannot controvery it. Industrial
production hag increased. He cannot
controvert it. Who has increased?
“The labourers and the pcasants of this
country. Anq why? Because they
“found it more favourable, congenial
-atmosphere in the present regime than
the atmosphere that was in yours. In
your regime, what wag the atmos-
phere? The growth was negalive.
And today you compare it
with figures of Industrial production,
agricutural production, infra-struc-
‘ture, Coal, electricity, fertilisers and
s0 maly other things. You cannot
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controvert those figures and you can-
not controvert that the labourers and
peasants are put in the most conge-
nial conditions only during the regime
of this Government and, thecefore,
this Government enjoys the support
of the people. So many peopie talk
about democracy and this and that in
the past. I do not want to say much
about past. In the past, what you did.
You reaped what the deeds deserved.
In order to preserve democracy and
maintain the democracy in thjs coun-
try, a senge of introspection is also
requireq and you should examine the
inner recesses of your heart and find
out whether the present behaviour is
proper? What wag that call for Bandh
on the 19th which flopped.

SHRI RAMAVATAR SHASTRI: 1t
was not a flop.

SHRI BHERAVADAN K.GADHAVI:
We say it flopped. Don't
you think  it, Shastriji, that
when the clouds are hovering
around the horizons of thig coun-
try, don't you think it proper
that when the clouds of war are
gathering on the horizons of this
country, the production of this coun-
try should go up ?

SHRI SATYASADHAN CHAKRA-
BORTY . Before telling wus this
thing, Can vou tell us why you re-
quire ESMA and NSA ? What is the
necessity ?

SHRI BHERAVADAN K, GADH-
AVI : 1If you want to preserve demo-
cracy, then democracy cannot be pre-
served without gedication; if you
want to preserve democracy, then
democracy cannot be preserved with-
out discipline; if you want to pre-
serve democracy, then democracy
cannot be preserved without devotion

to the country and to duty..(Inter-
ruptions),

MR. CHAIRMAN .
his say.

SHRI BHKRAVADAN K. GADH-
AVI : 1t i3 very difficult for them
to swallow the truth.. (Interruptiors)

Let him have
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SHRI BHERAVADAN K. GADH-
AV] . He is a very cenior Member;
he knows where the shoe pinches, 1
have great reverence for him,

SHRI SATYASADHAN CHAKRA-
BORTY : Does the ruling Party want
us to be as dedicated as Mr. Gundu
Rao and Mr, Antulay ?

SHRI BHERAVADAN K. GADH-
AVI : I am not concerned with
State Governments.

MR. CHAIRMAN Mr.

Chakra-

> borty, would you Iike. to be disturbed

like this when you are speaking ?
Let him have his say.

SHRI BHERAVADAN K, GADH-

AVI . 1 know, the call for bandh on
the 19th was 5 flop.

St TWEA @ o g
S, w9 Swa @ fF os9 faw fean
WA FEATT g5 | WHAG a9e
IR ‘T FE W E |

quafa wgEd . HWOE! IJTAET

I Fgd F FFEL HeRm 1w

I F AT IIT FeA q9U |

. A FEd & fF ww agd awd @ |

HTAE 3R FT Fgarg fF wTaE
TEAAT Al f7elr |

dl geard MEFHATE 1‘@ |

st THEAR et 0 9T H
Al WS g1 g5 % Sier qga
N T g 4t 1 Fgr ax | wfeEl
fegdt  fafrext & ug o @ A
fafeent & q@ & Wi &1 deg
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SHRI BHERAVADAN K., GADH-
AVI : Why should he got excited ?
I want to tell them one thing, A
sine qug non for democracy is to have
the capacity for patience. Unfortu-
nately it is lacking there, That was
the reason why you all went away
to that side. You should have the
capacity to listen to truths. What I
was submitting was. ...

SHRI SATYASADHAN CHAKRA-
BORTY : You are now sermonising
about patience, What did you do
when Mr, Balanandaa was speaking?

SHRI BHERAVADAN K. GADH-
AVI: Was he disturbed? (Inter-
ruptions) Today they are afraid of
listening to the true facts becauce
they know that not only this nation
but even the other countries recog-
nise this; in New Delhi there are zon-
sultationg today among 44 countries
spearheaded by India, and the entire
developing nations of the world look
forward to India for guidance. Why?
Because they know that a leader like
Mrs, Indira Gandhi can show them
the right path of progress. And that

“is what my friends there do not like,

(Interruptions)

SHR1 SATYASADHAN CHAKRA-
BORTY : The saviour of mankind
cannot save India!

SHRI BHERAVADAN K. GADH-
AVI: Our respected Mr. Vajpayee had
to return immediately from China;
we know all that. But that ig a mat-
tar of the past. We cannot build any-
thing new only by considering the
past eventg and criticising them. To-
day on all fronts when we want to
bring tranquillity peace, among the
various communities and develop-
mentg all around, at that very time,
I want to know whether there is any
contribution from the Opposition side,
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If there js no contribution from you
and, 1n laci, 1L 20MepOay dsks you 10
please conuripute not for my sake, not
for personal ends bug for tne purpose
of tne progressg of the nation, then we
may say tHat the nation advances.
Don’t go through the personalities. If
they do not do anything, then we may
suffer, We must know the broader
perspective, the broader idea, as to
where we want to go under the pre-
sent circumstances. There are diffi-
culties, of course. You all talked
about the common man. Why there
should be double standards on your
part? 4

We know that in the citieg you tell
the people that the sugar price has
gone up s0 much but in the villages
your stance is quite different. Le! me
now tell you that the people have
understood you. They know what is
going on inside and outside, There-
fore, it would pe better for you to let
go your double standards. So long as
you indulge in this sort of thing I am
afraid, despite all the lip sympathics
that you may show to the working-
class and the peasants, they would noj
come closer to you.

Always the tradition of the Cong-
ress is to help them. You were talk-
ing about the farmers since two years
or s0. A bank was awaited so long--
NABARD. Before Independence there
was a demand for that type of the
Bank. It wag only established during
the regime of Shrimati Indira Gandhi.

Yesterday when we discussed the
Bill, somebody commented about the
agricultural community and asked:
how many new institutions were being
created {o help our farmers?

SHRI SATYASADHAN CHAKRA-
BORTY: Everything started moving
during the regime of this Government.

SHRI BHERAVADAN K. GADH-
AVI: Somebody said that everything
started after she was born. This is a
_certainty and it is a historical fact.
You cannot deny that. You may call
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it a sycophancy. But, it is a rever-
ence to me and it is dear to my heart.

MR, CHAIRMAN: Now you may
conclude,

SHRI BHERAVADAN K. GADH-
AVI: In sum total, ] may summarise
that the President’s Address to this
House is giving a true account of the
past and is outlining the policy for
the future, enumerating the achieve-
ments that were made.

For that they say—Shri Ram Jeth-
malani said—that it was a professional
hazard that the President had to
addresg under compulsion, hat is.
how I understood him,

SHRI SATYASADHAN CHAKRA-
BORTY: Occupational hazard.

SHRI BHERAVADAN K. GADH-
AVI: Is it an occupational hazard to
be President of India? Can you treat
the President like that?

SHR] ATAL BEHARI VAJPAYEE:
It is derogatory.

SHRI BHERAVADAN K. GADH-
AVI: I did not say that, Mr. Vaj-
payee you are g very learned man.
I admit that you are learned.

MR, CHAIRMAN: Please do not
drag in the name of the President in
the discussion.

SHRI BHERAVADAN K. GADH-
AVI: No, no. I am not referring to
him. T referred to the speech of Mr.
Ram Jethmalani which has gone on
record.

MR, CHAIRMAN: It will lead to all
sorts of discussion,

SHRI BHERAVADAN K. GADH-
AVI: In our democracy, the President
is supposed to act on the advice of
the Council of Ministers. That is our
Constitution. If the President is
doing that and if somebodv criticises
him because he is doing gomething as
per the advice of the Council of Minis-
ter, he is wrong and, if that is the



-
405

[}

idea of somebody else, then it is cut-
ting at the very root of our democracy
and our Constitution,

MR CHAIRMAN: Kindly conclude
now, '

SHR' BHERAVADAN K. GADH-
AVI: | won't take much time. I shall
ﬁniSht

I support thig motion which has
been biought forward py Prof. Ranga
and I also join myself in thanking the
President for having addressed the
joint session of both Houseg of Parlia-
ment

SHRI SATYENDRA NARAYAN
SINHA (Aurangabad): Mr. Chairman,
Sir, the President’s Address should
contain a faithful and truthful gccount
of the year that had gone by on the
performance of the Government. It
is like a balance sheet of the perform-
ance of the Government in the year
gone by . It should also contain a cor-
rect appraisal of the current situation
in the country and it also should tell
us about the measures that the Gov-
ernment proposes to take to meet the
situation that is obtaining in India.

But ¥ am afraid this President’s
Address contains a partial picture of
the situation in the country.

MR. CHAIRMAN: Would you kind-
ly listm? You may come nearer the
mike particularly as that will help our
report.ws?

SHR* SATYENDRA NARAYAN
SINH2: Yes, Sir,

The Address also containg half
truthg regarding the achievements
claimed by Government on the econo-
mic fr'nt. Therefore, I am unable to
supporl the Motion of Thanks: moved
by Pr fessor Ranga,

Firstly, I will take up the question
of law and order, Government have
referred to agitationg engineered by
sectiona] interests and also the atroci-
ties committed on weaker sections like

scheduled castes and scheduled tribes.
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But they have not said that there is
a general deterioration in law and
order situation, It does not contain
any reference to the situation created
in U.P. by dacoits which hag resulted
in massacre of hundreds of people.
It does not contain any reference to
a similar situation in Bihar. Mini
chambal valleyg are springing up in
Balia, Bettea and Rohtas in addition
to the areas which were under the
operation of the dacoits, It does not
contain any reference to that., It does
not contain any reference to the Naxa-
lite movement which is manifesting
itself in wviolent methods ip various
parts of the country, namely, Punjab,
Bihar, Andhra Pradesh, etc.

You are, aware, Sir, that these forces
—the poorer sections—have been
organised by various factions of the
Naxalite groups and they are operal-
ing in Bihar, for instance, under the
name of Marxist-Communist Centre,
Aaiz-ul-Haque group and Mishra
group. They have created an atmos-
phere of terror and fear in the coun-
try-side. People are afraid of going
out after dusk. People are afraid of
even cultivating their lands. They
demand minimum wages. Government
have also told us that in the revised
20-Point programme they are going
to take more effective measures for
enforcing minimum wages but the
minimum wages fixed under the Act
are not acceptable to them. In many
places they say that the minimum
wages should be fixed by those people
and not by Government. Then they
tel] the agriculturistg that they shoukl
not cultivate some lands. They should
leave them to them, with the result
that out of sheer fear of confrontation
or meeting with violent forces many
lands are left fallow and a sifuation
of fear and terror prevails,

Sir, Government claims that law
and order situation hag improved and,
perhaps, that is why in the Address
we do not find any mention to these
activities. But when we visit the
rural areas we find the people are
terror stricken. Those whose relativeg
have been killeq are afraid of even
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telling the truth. Such is the situa-
tion bu' the Government has not made
any mention of that. If we vcertainly
meap business, mere gocial change in
our ontlook will not bring us any re-

sults, as Prof. Rangg advocated yester-
day.

I think that the entire sociv-econo-
mic scene has got to be changed. We
expected that the hon, President will
say scmething about the change and
the trinsformation which ars sought
to be brought gbout in the socio-
economic structure of our country, but
nothing has been mentioned by the
President in his Address. Unfortu-
nately, for the last so many years
since ‘tur Independence, no significant
chang: has taken place,

Sir, in gpite of the fact that we have
made progress in various fields, the
real fruits of development have not
reacheq large sections of our people.
They are stil] suffering from depriva-
tion, from frustration and so on,
which are manifesting themselves in
varioug violent activities, And if there
is no lurge scale revolt, it is because
large sections of our people have

monumental patience to undergo long
sufferings.

I do feel that if nothing ‘angible
is done to change the life-style of the
affluent section, if they do not undergo
the chunge, if they do not create the
proper climate of austerity, the days
are not far off when there will he a
revolt against conspicuous consump-
tion py the people in our country,

Land reforms should be implement-
ed urgently and peremptorily. We
should devise a proper machinery to
enforce the Minimum Wages as fixed
under the Act. During the Jean
season we shoulq provide work to
our unemployed ang under-employed
people in the rural areas.

The Janata Party has come in for
a good deal of criticism. It hag become
almost g kind of policy on the part
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of the Ruling Party to criticise the
Janata party quite often. By docing
this, they perhaps think that they are
projecting their own image to the
people, Let me tell you what the
Janata party has done.

It is the Janata party which had
starteq the Food-for-work programme
which wags a great success,

Now, just because this Food-for-
work programme was started Ly the
Janata party it wag stopped by the
Congress (I) Party. They re-named
it as ‘Rural Reconstruction Program-
me’,” Let me tel] you what actvally
happened during the Janata Party
regime.

The man-days created under this
Food-for-work programme were 353
millions in 1978-179, It was
582 million man-days in 1979-6§0. This
figure came down to only 326 millions
in 1980-81 under the new name, Rural
Reconstruction Programme.

We are told that the estimated emp-
loyment during the current yvear would
be a miserable figure of 15 million
man-days. Is this not a shocking
thing, Sir? Is it a great achjevement
on the basis of which they proceed to
solve the law and order situation in
the country?

Sir, the President has not said any-
thing about the situation in the North-
Eastern States. Government has not
said anything regarding the situation in
Mizoram and Manipur. Yesterday we
discussed a Calling Attention Motion
by which it was brought to the notice
of Govt., the situation in which 22
jawans were ambushed and killed in
Imphal. The situation is still not
under conirol. The negotiation with
Laldenga, leader of the MNF, has failed
and Mizoram rebels are active and al-
ready they have collected large funds
and arms and ammunitions. But the
Government has not mentioned any-
thing about all these matters. They
have not told us whether they propose
to do anything, what steps they are
going to take to meet the situatjon
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there and what solutions they have be-
cause after 34 years of independence
we have not been able to integrate
them in the Indian Union. This is a
miserable situation gnd we should ad-
mit it. The President ought to have
mentioned thig in his Address. This ig
the position of the law and order sit-
uation,

Now, I turn to the economic f{ront.
The Government claims that agricul-
tural situation has improved, the food-
grain production has registered an
increase in 1980-81 as compared to
1979-80 and also jn 1981-82 it is esti
mated that the production will touch a
new high of 133 million tonnes. They
have said that they have already bro-
ught 5.4 million hectares of land under
irrigation and besides this increased
land area under irrigation, a large
quantity of inputs in the shape of fer-
tilizer and good seeds must have leen
used. Bul what is the increase in
food production? The achievement wo-
ula be about one million tonnes over
1978-79 figures. Now, Mr. Chairman,
does it not raise certain doubts about
the figures? After all, with all these
{apuls, why should there be an increadz
of only one million tonnes?

Similarly, with regard to power, they
sav that there is an increase of 11 per
cent and odd. On the day this was
announced by the President here you
are aware what the posilion in Ranchi
in regard to power supp'y was in parti-
cular and most part of Bihar in gen-
eral. Many States have also ann-
ounced severe power cuts. This is the
performance with regard to power
ganeration.

MR, CHAIRMAN: Is it a fact that
talking in termg of average at times
becomes dangerous and misleading?

SHRI SATYENDRA NARAYAN
SINHA: Yes, Sir, averages mislead all
of us and unfortunately Government
depends too much on averages which
mislead the people. But you see, as I
told you earlier, people of this coun-
try will not be misled or hoodwinked
for long and if you are not going to
give reljef to them right now they will
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revolt, Now, with regard to power
generation, I have said that several
States like Bihar, Orissa, Rajasthan.
Tamil Nadu Karnataka Goa ani Mad-

" hya Pradesh have introduced severe

cuts. Then Government told us that
they were going to add nearly 3000
megawatts of power generation. I do
not know what has been the achieve-
ment in this field. But the truth is
as was reported by “The Economic
Times” on January, 12, that with re-
gard to power there is a seepage of
60 per cent to 70 per cent and the
Power Ministry has discovered this,
most probably, very late.

Now, with regard to capacity ufili-
sation, the Power Minister 1old the
Consultative Committee that the capa-
city utilisation as was reported graphi.
cally in the ‘Patriot’ of 12th Feb-
ruary, had crawled from 49.1 per cent
in January last year to 49.7 per cent
thig year. This ig the position of the
capacity utilisation of power. In Binhar
the situation is still worse, We have
Pathratu Power House with a capacity
of 600 megawatts. But, Sir, you know
its performance, We have Barauni
Thermal Power Station. It has a cap-
acity of 245 megawatts.

17.00 hrs.

Sometimes the generationin Barauni
1s 20 megawats, and in Patratu it goes
down to 60 megawatis. Where is the
snag? The Government does not scem
to go into the whole question, and then
they claim that they are increasing
power generation and wiil he avle to
provide power to the country and all
the people. But it appears to me that
the Government is not sure of ils own
performances, otherwise the Industry
Ministry would not have allowed many
industrial units to set up thejr own
captive power plants. It is because of
their own inability to provide them
power, their lack of confidence in their
ability that they have al]lowed this.
This is a serjous matter and shoull be
taken note of.

We always talk of indigenization, but
we have no confidence in the indigenous
equipment. The Energy Ministry has
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sought the Cabinet approval for im-
port of equipment against the vehe-
ment opposition of BHEL who are in
a position top manufacture equipment
for you, but vou are not prepared to
depend on them and are importing
equipment.

As regards steel, the target has been
revised to 6.5 million tonnes. The
National Herald which is not antago-
nist to the Congresg (I) party repor-
ted as recently as 8th February that
the revised target of 6.5 million tonnes
for the steel may not be achjeved. It
has expressed its doubts.

With regard to the prices, it has
been claimed by the Government that
they have succeeded in controlling the
inflation and bringing it down to 8
per cent. They have gaid that tbe
wholesale price index is showing a
downward trend, but what is the real-
ity, what is the real picture? It has
got no relationship with the reality.
Does the consumer price index show
the same thing, or is it showing an up-
ward trend? The cost of living index
is the barometer of the woes of the
common people. If the cost of living
index goes up, you caanot claim that
you have succeeded in controlling the
inflation or the prices. The cost of
living index has gone up without any
doubt. The first time it went up was
in 1974; it was the heaviest and it was
boosted up by the oil price hike.
Since then it has been going up, and
this time it has gone up by 49 points.
This is the real position. Even the
Economic Review of the Government
admits that prices of many consumer
goods are very high. The Currency
and Finance Report of the Reserve
Bank has come out with this conclu-
sion that there is no indication of a
halt, in much less reversal of, the
inflationary pressure. This is the re-
port of your own institution. And
then you claim that you have been able
to control the inflationary trends and
that the prices are coming down. But
this is far from reality.
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(Shri Chintamani Panigrahi in the
Chair.)

—

As far as the indusfTial production
is concerned, you have claimed that
the production has risen by 8 per cent.
it was 4 percent earlier. It has, how-
ever, not been explained in s» many
words how the industrial production
picked up iike this. Shri Balanandan,
while speaking, however, said that the
unlicensed  capacity of the indust-
rial units which were producing in an
illegal manner has been legalised.
And the production figures have heen
added up by taking into consideration
the 25 per cent produced by the illegal
installed capacity. So, thjs is the
position with regard to the industrial
production. While on the onc¢ hand
you claim increase in, production, on
all fronts, there is a glut in the mar-
ket on the other hand. Take the case
of steel. The saleable steel is accu-
mulating. You have
also to make up the gap in cupply
and demand, because you calculated
that you will be able to produce about
7 million tonnes and 1.5 million tonnes
from the smal] units. So vou needed
1.5 million tonnes more, which you
have imported {o create a psychology
of surplus But, Sir, what is the
position today? The saleable steel is
accumulating. Unless these steel mills
are able to djspose of those  stocks
they will be put to a great difficulty.
Similar is the position in  cotton
textiles. Even though there hag been
strike going on in Bombay, still you
find there is glut. Then with regard to
sugar. Whereas the Government have
claimed tHat sugar-cane production will
go up to 180 mijllion tonnes, it is para-
doxical that many sugar mills are fac-
ing threats of closure. In Maharash-
tra, about 35 cooperative factories and
in UP about 30 mills are facing the
threats of closure. This is the econo-
mic scene on the basis of which this
Government has come forward fo
claim that during the two years’ rule
they have made all-rounqd progress and
that they have secured achievements.

imported steel-
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Now, they want the  Opposition
should cooperate with them considering
the fact that the situation has been
complicated because of the presence
of military in the Indian Ocean and
disturbed inlernational scene. Also
because of acquisition of sophisticated
weapons by Pakjstan and the Iran-Iraq
war. They want our cooperation so
that the nation ecan march  forward.
Yesterday, Shri Kam J&hmalani did
offer cooperation on certain conditions.
But I have merely to say this that you
have to sltop accusing the Opposition
for everything, you have to stop accu-
sing the Opposition for sabotage and
anti-national actjvities. You should
treat them as partners, because in de-
| mocracy the Opposition and the ruling
yparty are the two wheels of the 'Fov-
~~ ernment. Unless they go together,
the government will not move. So you
have to create conducive conditions so
that the Opposition offers you its co-
operation. And I may assure you, if
conducive conditions are created, if
approprjate conditions are created,
the Opposition will not be lagging be-
hind in he]ping you to solve the prob-
lems which will strengthen our nation,

SHRI R. L. BHATIA; (Amritsar):
Mr. Chairman_ Sir, I stand to support
- the Motion moved by Prof. Ranga in
thanking the President of India for
his Address.

Shri Satyendra Narayan Sinha said
that no progress has been made in this
country and that nothing has been done
since Independence,

I would like {o ask him one thing.

e was on this gide up to 1969 and that
ﬁe' wag a Finance Minister in the Bihar
State also. What was he doing at that
time? Could he say this thing at that
time? Now since he is in the Opposi-
tion, he is saying differently. He was
praising the Janata Rule. Well, he
hag a right to say so. Everybody has
a right To praise one’s own deeds and
actions. But I think in this country
there is a democracy. It is the people

who are the deciding factor.

N People like Mr. Sinha were elected

for five years, but they had to go back «/
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after 2-1/2 years; and in the next elec-
tion, they were defeated. It means
that people hag no confidence
in them after gseeing what they
did in 2-1/2 years, If Mr. Sinha
sti]l insists on what he is saying, I
cannot stop him.

Mr. Balanandan is a national lea-
der. He is not present now. 1 ex-
pected that this great leader would
speak something positive and give us
constructive suggestions, and tell Us as
the leader of the Opposijtion, certain
failings on our part, so that we may
correct them. But he could not rise
above the politics of West Bengal and
Kerala, and above saying that rice and
wheat were not suppiied. In respect
of these matters, Prof, Roy and otherg
had spoken: and very satisfactory ans-
wers have been given by our Ministers
with regard to the supply of food-
grains.

I would also like to draw his gtten-
tion to the Jullunde; Resolution of his
party jn 1978. They sought the coop-
eration of the communal parties, viz.
Rkali Dal, WiJl it be called a principle?
He is attacking ug on our principles
and policies. Was it hig policy to co-
operate with communal parties to get
power—or to share power with
them? Is it opportunism or principle?
What is he talking about?

SHRI SATYASADHAN CHAKRA-
BORTY: What are you doing in Ker-
ala, with Muslim League?.

SHRI R. L. BHATIA: I am talking

to you about your Jullunder Resolu-
tion. As far as Kerala is concerned,

we want to save democracy.

SHRI SATYASADHAN CHAKRA-
BORTY: Tt is only to fight authorita-
rianism that we wanted them to coop-
erate with us.

SHRI R. L. BHATIA: I will come to
it also l1ater.

SHRI ATAL BIHARI VAJPAYEE:
God save us from the saviours of de-
mocracy.
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SHRI R. L. BHATIA: He also men-
tioned about our foreign policy, and
said that in the President’s Address,
no mention was made of the U..S. im-
perialism. Our actions speak for us,
viz. that we are opposed to Diego Gar-
cia, and all types of alliances which
Amerijca is having in this region. On
all the points we have been opposing
them thoroughly; but what about
China, their friend? They are ccopera-
ting with US imperialism and that is
why America is building every day
more and more in Diego  Garcia.
(Interruptions) Let him deny that
Ching is not their friend. (Interrup-
tions)

The present supply of arms to
Pakistan is also due to the fact that
China supported US, If that had not
happened  perhaps America would
have thought otherwise. So, it is
China’s collaboration that is creating

problemg in this region.

(Interrup-
tions)

I would like to speak on the positive
side, and will not go on ecriticizing
them unnecessarily. T wil] say that
the President has given us a clear
picture—~where India stands tnday: {he
good points, and points where we made
progress and where we failed. He has
not hidden any fact. For instance,
coming to the economic situation, he
has said that infra-structure has imp-
roved. Some time back when there
was shortage of coal and other raw
materials, the Prime Minister Shrimati
Indjra Gandhi constituted a sub-com-
miltee of Cabinet to look into the
matter. Since then, what we find is
that things have improved. It took us
some time when we took over in 1980.
It took one year for us to clear the
garbage—~what the Janata Government
had left. And the next year, with
these policies which the Prime Minis-
ter. Mrs. Indira Gandhi has adopted,
the things have started showing res-
ults. I do not say that we have succ-
eeded o/ wnplete]ly, but we are on the
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way to progress and the figures will
tell you that the power generation was
increased by 11.3 per cent.

SHRI ATAL BIHARI VAJPAYEE:
But the electricity is not available.

SHRI R. L. BHATIA: There i3 more
demand. When the demand is increa-
sing, we are trying to cope up with the
situation. But the fact remains you
cannot hide this fact that the genera-

tion of electricity has increased,
The c¢oal production has increas;
ed by 1].2 per cent and railway

goods traffic by 14.4 per cent.
With the availability of these
things like more  electricity, mdtre
coal and movement of railway wagons,
there has been an increase in th
production of the industrial goods.
You wi]l be happy to know that steel
production has jncreased by 18.7 per
cent due to supply of infrastructure,
the cement production has increased
to the extent of 15 per cent, nitrogen-
eous fertilizers to the exteut of 51.9
per cent. This did not happen just
like this it happened because of the
planning, because of the policies ado-
pted by the Congress (I) Government.
It is because of the implementation of
those policjes that this progress has
been made,

Three ferlilisers plants are coming
up. One is in West-Bengal. You are
not supplying electricity, If you sup-
ply electricity it could function even to-
day. With the functioning of these
three plants, I am sure, the production
of fertilisers wil]l increase from 45

lakh tonnes to 53 lakh tonnes. —

The petroleum product is the major
drain on our foreign exchange resour-
ces. We are very anxious to increase
our petroleum products in India. Se-
ismlogical survey has taken place and
we have had contacts with other peo-
ple, foreigners: and more and more
places are being surveyed; and we are
glad that now we have a very good
prospect in Godavari and Cauvery
arcas for oil.
sed the production from 10 mijllion
tonnes to 15 million tonnes and we

So far, we have increa-*
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hope that we wil] be able to make more
progress in this respect. At present,
Rs. 5000 crores we are losing by way
of foreign exchange for the import of
crude oil. If there is more progress
in this way I am sure, we will not
have to depend on the import. Even
if we import every year, if we produce
more, we will save Rs 1000 crores
every year; and in the necar future, we
will be able to come near self-suflicl-
ency.

Similarly, the President’s Address
has explained the situation in the agri-
cultural sector. We had in 1979-80, 129
million tonnes of foodgrains: in 1980-
81, we had 132 million tonnes, Now
with the better prospects of this crop—
the raing have taken place in time and
the seeds have been supplied anda more
irrigation facilities have been provided
we expect fhat we will be having more
than 132 million tonnes of fcodgrains:
and it wil]l break all the previous re-
cords. This has not happened bheca-
use of this; it has happened because
of certain policies adopted by the Con-
gress (I) Government; this is the ach-
ievement; this is the development;
this is the way that we are going on;
and if we go on in this way, I am
sure, the country will progress much
more.

This progress is there inspite of the
fact that we have various impediments.
One impediment is that our friends
are always trying to have bandh; they
are always trying to raise one agitation
or the other some timeg and arc un-
necessarily wasting the national ener-
gy. But in spite of that, we are
marching forward.

Now I come to the policy of the
credit. Since we have nationalised
banks, we have a major instrument in
our hands to direct the credit policy
of this country. I am glad that more
and more branches have been opened
in the villages and in unbanked areas
and the credit is supplied to agricul-
turists and other priority sectors.

There are other spheres where this
nation can feel proud of. I am sorry
to say that none of the leaders of the
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Opposition came forward to praise the
progress which we have made in the
sphere of space. We had three satel-
lites. One satellife is Rohini,
our own launching system. Then
we  have APPLE, our com-
munication system. And we have
Bhaskara II which is giving informa-
tion about the earth. This is g great
achievement by our scientists. It is
here that they should come forward
and say that here is this Government
which has encouraged scientific know-
ledge, science and technology and as a
recult of this Government’s policy, our
scientists have been able to  achieve
this. But they will always take a ne-
gative and destructive attitude. We all
should praise and congratulate our
scientists on this feat. '

Similarly, the other day, the Prime
Minister made a statement in the House
about Antarctica. We are the eleventh
country in the world which has per-
formed this job. We should be proud
of this achievement. But you do not
give us. any credit for anything. We
are working hard for this nation. We
are- enhancing the prestige of our na-
tion roof high. We must appreciate
those people who are keeping the na-
tion’s head high.

I appreciate what Mr. Balanandan
has said with regard to the foreign
policy. There are many areas where
we agree. I may tell you that the
Congress (I) Party’s policy and Prime
Minister Indira Gandhi’s policy is one
against imperialism. We are in co-
operation with the socialist countries
and the thirq world countries. But
We are agains{ imperialism, Nobody
can deny thig fact. It is the Prime
Minister Indira Gandhi who went
from place to place, She went {o
Indonesia_ Europe, Cancum and other
places. Wherever she went, she had
created an impression of a world
statesman, who coulg deliver the
goods. Today all the non-aligneé
countries, countries of the third worid
and all the socialist countries are
looking to the Prime Minister Indira
Gandhi because she is a factor to be
reckoned with in the world today.
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AT & GUTH & foq e
fea @, suw fotew swm gs &

[Shri R. L. Bhatia]

1 am sorry to say that the people
in the opposition go not appreciate
her, They are unnecessarily criticis-
ing her. But she will play her part
in gpite of them, This country will

ﬂgﬂﬁraﬁ%mw%uﬁm@

march forward in spite of them.

ot TW @R W (T ) |-
off wgrew, wemfen wrgufd St &
gfiTTer 9¥ gHTR ATEE QIS
T S g @ g IEE Hgries
AU FXAT g | gl qHEA
fad zafow 78 w1 § fF & a@wrQ
9 FT THF  GIEH §, dfed gehidd
g TR T@ER AR ST A, T
g F 0N W@, AR 9 gur
¥ qum qx @, W afuiw Afa F
o 9X g, 8% #fd H TR A
galusas  FEEHe W@ o8 |

faQy 9 & AWAE 9EEl #71
ww  Aifas  wfas g @ A
TIAEAT FAT | ATHA ITF qTY-A19
faey ==t F SN0 AT g o A
gaar g fF @R F St gaHew §
Sus fau wiere @ For 9w |
afFT T S aTd WY 9ET AT AR
q @ g ag agftae § AR
FE AUR A & |

gumfa @gica, faow ase qma
¥ S Us9afa St A F@r 91 fF
A a¥ ¥ SHar 9t HIX A9 &9 Y
yfaffamadt a@ & g9 a8 @
ayeuaer few-fmrgras @t L.
A1 T weT &1 feefaem @
a1 | T WA GG T 9 A
o oS g d@a & fF o g
9@ gW WIH FEl AT FEATDA  H
far g oo £ 5 faeer awe dww
#@ fegem &t qwar F oW

Jaa & f& gea faeelt & somew #
11 gfqwa, ®ad F Saed ¥ 11
sfawa, faft ova soaa F SaE §
19 Sfqwd, AEENH @% & IdTed
¥ 51 Yfawa, d¥e & A=A T
15 sfqaa AR AT ga1s ¥ 15
15 gfqea gfg &t §

STFT  HiHs dg Iq1d ¢ 6 ud
F AW A S gAY T9-gaedT g
gfafFamateat #t aog ¥ few-faw
gl g oY, Sud @ fefew wWw Ag
g 2?7 gl faum F weei @
W gl Jifge fF & aw uger o
fegfa =t ft, =1 SEF gu
T AT & 7 W W wuw & @
Td 2 AR A W #9q &F 9 A
g1 Fr gE Aol Seaee & dwTy
9 U el fFaT § F4r ag Somed
FE agrar @ ? =9 AWl 9X AR FAT

|1fgy |

ol THTEAT AT 997 #09
T WiEEl | MR g g !

I W T@®A TH : Wl S,
qaT Ag WY Fgi & TS g g |

AWmfa WEE™ . W w@E o1
oM [T TgE HfT |

W e [ e GETX
WA A AR gfm w7t g 5 oo
HAT Fo-TqT § FTH GuTL fFAT 3
AR gW ol Y Ffeq afosw & g
WA W guE ) g IR € fF e
Ok #fus  SAET #1 |
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W AT G o ZHTR ST Helt 7
3 ¥ IWET aem & Ay 20
FEFA T 741 €9 AT R | 39 A IuTeA
qFA FT AT ATTC Y | T g d
1982 9 &I IHTGH a¥ & & § HAAT
g1 IWINRAAY § g FA-HICA
¥ Jefem a=ge @Y, ar wfy @
gearfed aEqC g1; 37 a9 9 gw 9rga &
fF SRR a8, AT AT SWA g
fe 19 @@ & fawelt vt 7
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gdl § FH FE AT @d AGGA &
39 AW A Fgl fF F17 a1 FU, IqEA
3T FU | g ATed g [ IR 49,
AT F gra # ffa worgR § 7 Wme fews
TSI AWT g a7 SFEY & 9gan o
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TR A 3@ difad | gw 9gy & f
IAEA d¢ A F Ay ¢ F Fa-
F@H F FIAEET g, E@IEF ar |
g AT F FEW IS § W fEg-
WHE &Y AT § 19 " FoIH
Fen & faar &
(Fqagw)

Al THTEATK WA @ o0 el
Fg W@ g | (agw)

awafa #gEa W9 FET F)
afax

ol TH @& IM : gATR [RIEY,
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5t T e A GV Aged,
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T o Qﬁoﬁoﬁowmgl
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F®T Y qAT @ & | oAfFT 30 A aq )
FEii ag v W A § R g
Ml ITF qg F ARA AET @ § |
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Fa1 & fF garar 3w mf= =mgar § =%
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g 9 Ad § Wifd aWTg @A T W
fegea™ Y SFaT A, AR G a9y
F AR H A, T AT FT AR g
gy fo =g 3o J +fwet g gy
Sl TEfead dar #t @, 9 fageam
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F U FY TFR FHT 1T T I8
AW AATETH AT A7 |
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gTSH ¥ ST g a¥ g Ao ofew,
S & HeA-HIH, I FT fva7 Ty 7T
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g e G I | 9T A @,
T AWa g & 95 qw@z gfram
WX wrfeardl  waEt § gt st
et faar RE | 739 Fqm
U< § WL T T § 1 gw wiver siug
AAFCAS aF TEE T FE @
¢ g ot :1 oA &, 9
gL @ %1 glaer AR grew &
QIR T 4 IWET  gEiwa A
q TG & T @, ATHT TIHTC IqHT
qU FIA  F A FT WP g |

¥ fandt a1 & o1 WA £
#1 gt € g gt €, 9% u
F| FTT FATE A § HI IT A HRAL
F WY SATHIE AT g, & 3 T4
firemx § | R gl | oS @
T W T R S\ e
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W AeF N UgW Ugd Al 3 T,
al ag |1 <o HIX NAERATETEt gt $i1
FEE & YU\ "al A 9w fag
i e, fEw & wfief st wed
fagrd aewn #X W F |
g W 98 gU WY I=Ed S F AR
ag SO ¥ IA @I g | ag A gn
faaiga & foet & A 30 # g0 T
AHT 8 | G &t ag §uT g @
TH AW W quTH gie I Arfeam
T uF fea g g, mfag
fF fergeam &Y wuyw H@&1 o)
fer melt &, w<wr fag AEr E
fargeam 1 s war gfaxy aidy & |
few Wit wfemaw & wfew o= @
T FT AW FI A GHEATHT FT FA=AT
W ¢ agw gaaa & fF gfww
T Arfearfadl 9% S AGTEIR @
W} g uF T ud fam efew wiedy st @y
AT T2 9T A AT MT |ET &
fam zf=ra #Arfarfaa e T 39 7
AT a1 gl SO |

TH 1S9 A # ghewmt & g3t i1
AT g & g i @S & aie
®E ag gic dfaq uwm i g § &
msr W gfem o wifeafeat &
fafers  &vo TUo, UHo To, fafesam
v dgHi H g4 99 W@ & WK
gal W &9 F¢ g g, S9 & fag
TS F FIE qGEGT g g | IE
w9 7 foau far @ afes fodwm=
FT HIeT QT AGT @HT & | WIS dlo o,
THo To 9§ @il & a+»d  wal
¥ o a@ o foaean faar @ € ag
g &1 qar g | gEifve yrgde Avew
Tieay F Sfeg &3 @i @ ff &
sfert & fog, s fufee AW
o 8, o7 fau se e F|
ST A 19 A F FEET FL | IH
gy = Fhegsaar S & g Ag FQl
T i & AT Y ST Tl FT SRS
dr  #R w9 e F fau s
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WY T [IT IAH FE FL TG
a & | ... (FTEww ) .. AT
7z sz g f& g ok afearfaat
Fr faer & 77 F9A WEA A HL
39 & AYAT gy d@il@ H ;AT | ST
2Fera i afeard: fafam s iR
§ 97 % fau we@a AT &9
< afqam § gmaT at FT J1q M
T ATEAT aig | ATgAC I TiT
qfsThF |FIT AT TFT &7 J1T I
ot ¥ 99 & fAy STIE e
F2 fog § g A Arfeardy e
@ e T § AT T |

g gaTT # ag X@AT ATRAT §
fif & fage & o g WK 9 TRA§
ff fgare # THTC A Alee TS 9T 1
T FL A ZAAT A § &7 fgav
R g W) T AS T3, EA
#i wrfgst &1 fga far @ Wk o
20 @r@ wies W qomyTa fag A
g1 Sa&r 30 T Sfa Ay faean 3
& 20 @1@ g Efer Ay &1 4 AW
FX Fga 2 fd A Fagi € 308

AT WO | FifEy R,
Taat # Far SfE St #ET |
g oar ... ( =|IuW )

Y TEIEAAIE WAl g A
@ FHY T ¥ A& AR

grE WadFeT ¢ ¥ USG F4
¥ Frfaw g TG F |

gwmafa @@em . w9 v fAde
¥ o &

T WiaW 29 ¢ FW UTHg

@ 9T FT AfFY, g7 7 A4 qb @
F? @@y WS AW E

qufa @gEE gl & &7
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ATTATE  qqeql FTEH g AL AW
TET A AT | W AR g
T WY HATE HIR gAY, FET S
WA Y, GF 919 Agl 9aar | HiHe-
gz & g9, feedyqm & g o<
qed g TAGT F1 HAT FAT a1 qeeqfd
ST A S Wy fear @ SEeET A |
HT FT FAGA GG A AT7 GO
qUE AT | goee g 9
g ? oA WY Iew g, efee
afearfadt @i aEt 3 AT HEAT
T afeg &t a1 rdEt @Y Sfroae
g ST AT FTFA 8 ¢ 39
F I9 ar favg F T3 a9 [qQr AL
TId g, BW WK A9 & A
qaeq @ !

T FoIuA g T ¥ g H
U AF FgAl AgdT § | AT TH
affefas o & 1 S@H O gA
gfogrd & | T UE  TET €
Sgl q¥ Waar 4g 0 A faArgr
fr fegeam & grofasw & amaem |
IH W & g 9 O 49 93X UF
AT FgAT A g | HrifE E
F v aT T aga &l eI 2 1
o1 gusfeuet aFas i & faee
e SuR Y IFFT AW G | AU HAUA
g fF agi a¢ Ugo UHo o & TH
FTCEMAT @7 ST | @gi 9¢ A1 25
TG FATIET g IHH HFFA< TG
AT A F1 1975 ¥ fRR aw@
A UF AAAE B FT TGIT TAT
q7  fdT 9ar ARl qE AT Fgh
gers H aer gEn § 7

mF g 99 § =g & ey
# 1 @ Fg AT AGAT g FAH

. grErEaTed A I9&T 2T Agd g |

T dae 15 gawa g & fafea
2 s dw 75 whwa ¥ afs qfy
afafea &2 | wvery Yt dvor
1975 ¥ & WTd F FT G9qr
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[ =Y va @& g |

A AE A—F JEA G I A
a1 feafa g ?

T Weal & 919 WIS A ggi
qT W UegAfa F ATHATNT 9T a1
FTIT FT T19 @1 g 91 § gries
THYT FL@ gQ # 71 Fe 5 glem
gar  wifgartent F fAw o q9e
feqredie &1 TaTaET A AQ TUT AW F
dled a9 FT 25 Wiawa 37 AN &
SAATHTE I ST AT | FRAATS |

SHRIMATI JAYANTI PATNAIK
(Cuttack): Supporting the Motion
moveq by Prof. Ranga, 1 thank the
President of India for his illuminat-
ing address which aptly summarises
the problems and perspectives before
the nation and the strategies of pro-
gress outlined in his speech.

The nation to-day stands on the
cross-roads of progress. As all of
you know, the country had to pass
through nearly three years of drift
during the tenure of the last Gov-
ernment. During the period, chaos
and tension had mounteg and the eco-
nomy was in utter shambles. The
edifice of progress built under the
guidance and leadership of our Dbe-
loved Prinie Minister wag considerably
weakened, The period since 1980
has thereiore, been a qifficult period
of repair anq reconstruction. Under
her able leadership the nation has
again been put back on the path
of progress. Substantial progress
has been achieved in developing suit-
able infrastructure in core sectors.
Appreciable achievement hag been re-
corded in power generation, produc-
tion of coal, steel, fertilizer, cement
and transportation by railwayy and
new units new being set up would
substantially add to the capacity. An
Imaginative strategy hag been evolv-
ed for expanding the indigenous pro-
duction of petroleum. This will re-
duce our dependence on the import:
ed oil to a considerable extent Em-
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phasis has been laid on the promotion
of export and the substitution of im-
ports. These measures are bound to
have very good effect in curbing the
trade deficit Careful planning and
substained efforts would improve our
food production to a record figure
of 132 million tonnes durnig 1981-82.
The national income during 1980-81 has
recorded an increase of 19.4 per cent
in absolute terms and 7.7 per cent in
real terms. Net domestic saving has
also shown an appreciable increase.
Considerable progress has been achie-
ved in the fielg of science and techno-
logy. The scientistg are being encour-
aged. 'If we had not made the de-
monstration on the desert of Rajathan
at that time, we would not have ex-
pected that much confidence in our
scientists today. The capability of ithe
scientis{s is not for war.

The annual rate of inflation has
declined and has been brought under
conlyol. A neW Tonsciousness has
emerged for protection and manage-
ment of environment and ecological
balance thanks to the consious efforts
undertaken by the Government. De-
velopment of alternate sources of en-
ergy—-renewable energy—has received
the importance and priority it deser-
ves. A comprehensive plan for har-
nessing bio-gas, wind and solar energy
has been launched. From all these,
one can feel the atmosphere of opti-
mism. We are proud that the Presi-
dent has voiced this optimism in his
speech,

Mr. Chairman Sir, the year 1982 is .+

rightly being observed as the “Produc-
tivity Year”. Productivity is the key
to our survival and progress. It is
heartening to note that a legislation is
being introduced to amend labour laws
lo create more cordial and congenial

copdition for work in industrial esta-
blishments.

The country today faces consider-
able externa] challenges. The threat of

war from gur western border and the
misguideq policy of the United States

-
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rise above their petty interest and
look intp the genera] interest and the
general welfare of the country, How-
ever, with massive support of the peo-

429

of America has complicated our pro-
blems. Massive supply of sophisticated
weapons to Pakistan has compelled us
to divert developmental plans for mat-

ching the defence needs. We are ple for this programme, this can usher
grateful to our Prime Minister  for. in a socio-economic revolution in the
launching a successful diplomatic country.

offensive which has countereq these
moves to g considerable extent and

have won us many Iriends. With these words, once again, I

support the motion moved by Prof.

The sanction of the ILM.F. loan in Ranga.
the teeth of opposition by the United
States is an instance of the Prime
Minister’s diplomatic victory., I would i W'Q'Taﬁ'( qqrg (EITH‘TTH)

qEAE GETT S, 3@ 9T @
¥ A Tseafq St F mfirsmar
9 S g7gd1e FT S gaR s
qEA GG Slo WIT §IgH g
SedTfad o g, F IEEr gwde
1 & ford @er gam g

‘ v ke to point out some of the things
{ ror the oppositfion. Inside the coun-
try we see today a desparate attempt
by the discredited opposition to wunite
against the Government with the sole
objective of creating instability. The
so-called unite move is not based on
ideology or programmes but could be
termed as a marriage of convenience.
We also gsee some communal political
parties and groups trying to ferment
trouble, disunity and group confronta-
tion in different parts of the country.
The Government must be credited with
alertness in handling the situation.
We must also be grateful to our con-
scious millions who have rejeted these
moves. The total rejection of Bharat
Bandh launched on 19th January is an
example of our people's wisdom.
I do not find an evidence of wisdom
among our Opposition parties, They
want to revive the Janata Party. Ob-

» viougly, the history has no lesson for
them t) learn.

araay, R o 3w #Y ueAfa
4, feelt ot 3w A wrfa W, Rt o
AW & I foET o 9 F =y
9 AW Fed & fay gH wawr A
Al 9T e & § Wi s
a1 wafaal 9T eI 3 g7 gw ague
w1 fgred €, fre Wt swgfet a0
gaead &3 " &1 fmfor <
§ | 3 YFX ¥ T gAY §aT A
Teafa Agieg & Fwfvwor 93 geifad
g qqTE qE€ATT X Jgd 9 Gl g | 3|
gfie & #% 33 wfswaqrao &1 91 sraae
frar § 99 & G&T AW grar & &
QW F WA F qE A IW & fo7,
ToAfas feafa &1 g & 3,
AW F AAF HIedT F1 SF FE 5
faa, 3o & Jarfas Sears +1 WA

¥
' The Prime Minister has recently
given to the nation a charter of pro-
gress, a new 20-point programme.
This is a document of action with
twin objectives to increase the grow-
th with social and economic justice,
Here also, the members in the Oppo-

sition can g¢ee that this is not a pro-
gramme for one party. This is for the
nation’s development and for the
welfare of milliong of down-trodden

« and poor people in the far-Aung rural

areag of the country,

Here again the Opposition ig tak-
ing a parochial view, They cannot

W F a3, 3o &Y Ffa #1 7 TW@w
& 2, 3w a1 forem #1 gufaa =7 39
F fod, 3w & @A & afg ar aw &
TGl g% WAEEAT I UdA ¥ foAR,
AT el 1 5@ § w7 v
TR T § ot & e & fd
R FAT B
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[# agrd? yur=]

IgT I3 g I gHAT gIEew
SAF NN FT WY W F gAT 97
qAE a AT TH FSHATT g oar =n
A=A SY AR TH AXT 9T W
TEr AR WHm §TE, S fage
gafad g = g Aqmmaw fag J
St wraw fgar o, 37 &7 99 42 a9k
¥ AT | IR Fo wiwe aw R
AR 3 ag 91 & fF fasret #1 derar
T R 1 IR T A & e faee
F JOET ¥ s gf & AR mg
11. 3 Sfaea @y 8 1 3@ a8 Wt
wAr & & S ST gur @
S9H a4 gE @ W ag 11. 2 fqem
Tt 3 1 T ag T 2 e v
14.4 9fqwa a3=d 25 8 1 w=l
g A g fF faf A geme
FHT S IR 3, 59 a7 § faeae 7
g 9T, FTE ATAT W I FT IR
AT 8 #Ik 18.7 Wfawma & sEH
qgiadt g€ 2 1 IR ag Y A 2
F ATEIFAT 17 @E & SeAed |
“51.9!&!'%5!'“' a&ﬁaﬁg‘& %l
grei ag WY 7T 2 fF &= ey
% IAEA Y A1 FaA gL ], T8 61. 2
TfqmE 8 | IRW ¥ ft w4 g fE
yAfad dgar St F e A
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18. 4 Wiawq # FRA g€ & | o«
I3 98 AHT § fF I 99 F samed
%A gt 3 R w2
Tl ast Y afy & g€ afaw A
FET WEAAT & qIA, TEAAT F AT BT
Tedl § f o8 96 g 41, 4
SAAT 9 g @Y, @1 gEn
1 fFar a1 ? S9fa Y a0 & W
F AT q W AT FINT A ACF o
T AT I ATE T § FA< qE |
g 2 I F A qeAa =Ny sfe

T & Aqed F Ag g a4 v g,

g gHFT @R g, foed T FEe
fegeam # afes R fawa & uw wifq
FT AgL GaT T § 1wt 2fERr mey
T FEA AT § e fgrge
# LT HI FgrEAl WX fo@e geFaT
T fawa & fawmsie, fawfoa six
nfawfqa 2o & @s 7 9t o ToE
FT @TE 2, 99 TSN F X FH & fey
AE IB15 | & 98 AT STl 8
fF 21$ a9 & ;=< faondt o=t & s
@ adr 41, Iav  aar fwar 9r )
(ewag®) . .. wTEY oY, WY ATRET
qigd, #WM S 49 A4 gl &
ga | 7 saar g fa s e E i
§ off weaTTE g 1 g=ey A og ¥
ferlt €Y sfteran gt wfed (34w
AT g2a &, faumr ¥ OR wfeasw &
AT, T ST HGL G0 |

¥ ag FeAT Agan g fF o qgE
hifa 1 I g § ) fRr o 2w
# afis zaear agi # gE-aw
¥ AT ST FHT 8 | 12 ST, 1980,
safw W F o Y gL g8 A AR
UTA g ATE A1, 22,2 gfawd
TET-Ehifa 4r AfFT 10 S, 1981
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o

F1 4% 9T T 14. 8 wfawa g5 & R

1982 ®1 6.9 Sfawa @ 1§ § |
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OT9 FATS AT qH &, AT qrd
& fF 2y 3w A oNwar sfar ey &
AqGed # ST R 4 Gl g 9D Al
saeT §, SEar ot Afq &, S9w
FOOT A § AHEHTT FH g% & |
T GE F AT WG g 98 AW T
areft g | g faiy gur # A
e T aI% EATH ad &r  hITew
TR |

GMGIPMR—M—3536 LS—16-4-82—890.

Address

MR, CHAIRMAN: Woulg you like
to continue tomorrow ?

A WA W S ogroc
MR. CHAIRMAN : The House

stands adjourned to reassemble tlo-
morrow at 11,00 am,

18.01 hrs.

The Lok Sabhg then adjourned till
Eleven of the Clock on Thursday,

February 25, 1982/Phalguna 6. 1903
(Sakay,



